as higher initial cost, poorer riding quality at joints and more noise due to traffic as compared to

bituminous pavements. Further, stage construction is not possible in case of concrete roads.

(c) and (d) The Government has approved construction of 1,000 km of Expressways under
the National Highways Development Project (NHDP) Phase-Vl. The following stretches have been
identified under NHDP -Phase-VI:

Sl. No. Section Length (km)
1 Wadodara-Mumbai 400
2 Bangalore-Chennai 33
3 Delhi-Meerut 4t
4 Kolkata-Dhanbad 277

Expansion Scheme of NH-6
11803. SHRI BHARATSINH PRABHATSINH PARMAR :
SHRI PARSHOTTAM KHODABHAI RUPALA:
Will the Minister of ROAD TRANSPORT AND HIGHWAYS be pleased to state:

(a) whether the progress of the work under the expansion scheme of National Highway 6 is

very slow which is decreasing the speed of the vehicles and increasing pollution; and

(b) the details of the steps being taken by the Ministry to complete this project at the

carliest?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
JITIN PRASADA): (a) The stretches of Mational Highway no. 6 connecting Hazira in Guijarat to
Kolkata in ¥West Bengal forms the part of various phases of National Highways Development Project
(NHDP). Expansion/widening of existing carriageway has been taken up in various stretches as per
traffic condition. There has been delay in completion of work in two stretches namely Nagpur to

Kondhali and Aurang to Raipur.

(b) In order to expedite implementation of projects, Regional Offices, headed by

Chief General Managers have been set up by National Highways Authority of India (NHAI) for close

TOriginal notice of the guestion was received in Hindi.

148



monitoring of implementation of projects. Measures have been taken to expedite land acquisition,

shifting of utilities, etc. Projects are periodically reviewed at field and headquarters.
Award for central road projects through E-tendering

1604, SHRI A. ELAVARASAN: Will the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:

{a) whether Government has asked the States to award works for central road projects

through e-tendering, the model recently adopted by NHAI to check corruption;
(b) ifso, the details thereof;

(c) whether the move would help to check corruption during bidding process and also

reduce costs manpower requirements; and
(d) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
JITIN PRASADA): (a) to (d) All the State Governments have been advised to adopt e-tendering
procedure for free, fair, transparent and fearless participation by bidders for execution of Road and
Bridge works on Mational Highways and Gentrally financed schemes. They have further been
conveyed that after 01/01/2012, the expenditure incurred on any work in which e-tendering has not
heen followed will not be entertained for reimbursement by the Ministry of Road Transport &
Highways. The procedure of e-tendering has been adopted for better transparency and reduced
tender cycle-time; speeding up pre-qualification and evaluation procedure. This is also expected to
result in reducing the labour intensive tasks of receiving bids and is reducing the cost of participation,
improved bidder response and increased efficiency. The bidders can even see their status in each

tendering process and this improves the audit trail and transparency of the tendering process.
Removal of Sarhaul Toll plaza

11805. SHRI JAIPRAKASH : Will the Minister of ROAD TRANSPORT & HIGHWAYS be pleased

to state:

(a) whether any request has been made to Government on behalf of Haryana Government
or the public of the area to close Sarhaul Toll Plaza made on Delhi-Gurgaon Expressway in order to

solve the problems being caused by it;

tCriginal notice of the guestion was received in Hindi.
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